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MINISTRY OF COMMUNICATIONS
(Department of Telecommunications)
NOTIFICATION
New Delhi, the 31st March, 1999
TELECOM REGULATORY AUTHORITY OF INDIA
(Form of Annual Statcment of Accounts and Records) Rules, 1999

G.S.R. 236 (E) —In cxcreise of the powers conferred by Section 35 read with sub-section (1) of scction 23, of the
Telecom Regulatory Authonity of India Act, 1997 (No. 24 of 1997), the Central Government, 1n consultation ywith the Comptroller
and Auditor General of India, hercby makes the (ollowing rules. namgely —

I Short title and commencement—

(1) These rules may be ealled the Telecom Regulatory Authority of India (Form of Annual Statement of Accounts
and Rccords) Rules 1999,

(2)  They shall come nto foree on the date of their publication in the Official Gazclte.
2. In these rules. unless the context otherwisg requires,
(M) “Act’ means the Telecom Regulatory Authority of India Act, 1997 (No 24 of 1997),
(b) “Schedule’ meuns a Schedule appended to the Form:
(¢) "Authority’ means the Telecom Regulatory Authority of India;
{d) 'Form’ mcansa form appended to these rulgs;

(¢)  All other words and expressions uscd in these rules but not delined. and defined in the Act shall have the same
nicanungs respectively assigned to them n the Act.
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3. Annual Statement of Accounts and other relevant records.

Atthe end of a period of twelve months ending with 31st March of every ycar, the Authority shall prepare an
Income and Expenditurc Account and a Receipt and Payment Account for the period and a Balance Shect as at

the last day of that penod in the Forms specified below:

(@) Rcceipt and Payment account in Form *A’;
(b)

(c) Balance Sheot in Form *C'.

Income and Expenditure Account in Form ‘B’

4, The Authority shall preserve the Balance Sheet, Income and Expenditure Account and Receipt and Payment Account

preparcd under rule 3 abave for a minimum period of five years.

5 Authonzed Signatory : The Receipt and Payment Account, Income and Expenditure Account and the Balance Sheet
mentioned in rule 3 above shall be signed by the Joint Sceretary (Finance & Accounts), Secretary, Member and Chairperson.

[File No. 3-5/96-TA.1]
GURDIP SINGH, Jt. Secy.

FORM—A
Receipts and Payments Account
for the year ended
(In Rupees)
AL Receipts Current Previous  Alc Payments Current Previous
code year year  code year year
Az on An on As on As on
1 To Dalance Brought down : 13 By Chairperson and Members :
11 To Bank 131 By Pay and Allowances
1.2 To Cash m hand 13.2 By Other henefits
2 To Fee, Charges and Fine 133 By Travelling expenscs :
2.1 To Fees 1331 By Overseas
22 To Char‘gus 13.3.2 By Domestic
23 To Fines 14 By Officers :
24 To Others (specify) 14.1 By Pay and Allowances
3 To Granis: 142 By Retirement benefits_
31 To Accounts with Government 143 By Other benefits
32 ‘To Others (specify) 14.4 By Travelling expenses :
4 To Gilts 14.4.1 By Overseas
5 To Sermnars and conferencea 14.42 By Domestic
6 To Sale of Publications 15 By Staff :
7 To Income on investments and Deposits 15.1 By Pay and Allowanoes
71 To Income on mvestments 152 By Retirement benefits
72 To Income on Deposita 153 By Other benefits
b To I.oans: 15.4 By Travelling expenses :
%1 To Government 1541 By Overseas
82 To Others (specify) 15.42 By Domestic
9 To Sale of Assets 16 By Hire of Conveyance
10 To Sale of Investments 17 By Wages
11 To Recoverica from pay bills 18 By Overtimeo
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Alc Reccipts Current Previous  Alc Payments Current Previous
code year year  code vear  vear
As on As on Ason \s on

11.1 To Loans und Advances Principal Amount 19 By Honorarium
11.2 To Interest on loans and Advances 20 - By Other office expenses
11.3 To Miscellaneous 21 By Expenditure on Rescarch
51 To Others (specify) 22 By Consultation expenses

23 By Semunars and conferences

24 By Publications of TRAI

25 By Rent and Taxcs

26 By Intcrest on loans

27 By Promotional Expenscs

28 By Membership fee

29 By Subscription

30 Ry Purchase of Fixed Asscts (specify)

31 By Investments and Deposits

31.1 By Investments
31.2 By Deposits
32 By Sccunity Deposits
33 By Loans and Advances to :
331 By Employees
3311 Dy Bearing Interest
33.1.2 By Not bearing Interest
32 By Suppliers/contractors
333 By Others (specify)
34 By Repayments of |oan
35 By Others
By Leave Salary and Pension
351 Contribution
352 Iy Audit Fee
353 By Misc.
36 By Balance carried down
36.1 DBy Bank
36.2 Ry Cash in hand

Total Total

Jolnt Secretary Secrotary Member(s) Chairperson
(Finance and Accounts)
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Income and Expenditure Account

for the period from 1st April

——to 31st March

FORM-B

(In Rupees)

Ae

code

141
142
14.3
14.4

1441

1442
15
151
152
153
154
1541
1542
16

18
19
20
21
22
23
24
25
26
27
28
29
35

351

Current

Expendalure Schedule Previous  Alc Income Schedule  Current  Previous
year year  code year year
As on Ag on As on As on
To Chairperson and Members 2 Ry Fée, Charges and Fine A
To Pay and Allowances 2.1 By Fee
To Other benefits C 2.2 By Charges
To Travelling expenses : 23 By Fines
To Overseas 2.4 By Others (spocify)
To Domestic 3 By Grants B
To Officers . kN By Account with Government
To Pay and Allowanges 32 By Others (specify)
To Relircment benclits 4 Dy Cifts
To Other benefits 5 Ry Seminars and conlerences
To Travelling expenses 6 Ry énlo of Publications
To Ovcr;wnm 7 By Income on mvestmenta
and Deposits
To Domestic 7.1 By Income on 1nvestments
To Sufl’: 72 By Income on Depoyits
To Pay and Allowances 11.2 By Intercst on Loan and Advahces
To Retircment benefits n 12 By Miscellancous Income
To Other benefits 12.1 By Gain on Sales of assets
To Travelling expenses : By Excess of expenditure over mcome
To Overscas (Transferred to Capital Fund .Account)
‘To Domestic Total
To Ilire of Conveyance
To Wages
Ta Overtime
To Honorarium
To Other office expenses E
To Expenditure on Research
To Consultation expensce
T'o Seminars and conferences
To Publications of TRAi
‘T'o Rent and Taxes
To Interest on loans
To Promotional Expenses
To Membership fee
To Subscription G

To others
To Leave Salary and Pension

Contribution
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Schedule C—Other Benefits

(In Rupees)
- A/; Descnption ‘ Current year Previous year
Code Ason Ason
13.2  Chairperson and Members :
13.2.1  Leavel Traval Concession
13.2.2  Medical Benefits,
13.2.3  Others (specify)
Total
143 Officers :
143.1 Bonus Ex-gratia
14.3.2  Leave Travel Concession
143.3  Medical Benefits
143.4  Welfarc Expenses
153  Staff:
153.1 Bonus Ex-gratia
15.3.2  Leave Travel Concession
153.3  Medical Benefits
153.4  Welfare Expenses
Total
Grand Totsl
Schedule D—Retirement Benefits
(In Rupees)
Alc Dcscnpliod N ) Current year Previous year
Code Ason Ason
—14.2 Officers .
1421  Contribution to Provident Fund etc.
1422  Pension
1423 Gratuity
1424  Other
Total
15 Staff
15.1  Contribution to Provident Fund etc.
152  Pension
153 Gratuity
154 Other
Total

Grand Total
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Schedule E—QOther Office Expenses
(In Rupees)
A/c  Description Current year Previous year
Code As on Ason
20.]1  Repair and Maintenance :
20.1.1 Buwldings
20.1.2  Office Equipment
20.1.3  Vehicles
20.1.4  Others
20.2  Electricity and Water
20.3  Insurance and Bank Charges
204  Printing
20.5  Stationery
20.6 Postage etc.
20.7  Telephones
20.8 Legal Fee and Expenses
209  Vehicle Petrol/Diesel
20.10  Miscellaneous
Total
Schedule F—Membership fee
(In Rupees)
A/c  Description Purpose Period Amount
Code Current Year Previous
as on Year as on
28.1
Total
Schedule G—Subscription
{In Rupees)
A/c  Description Purpose Period Amount
Code Current Year Previous
ason Year as on
29.1
Total
Schedule H—Fixed Assets
(In Rupees)
Grose Block Depreciation Net Block
A/c Description Cost Additions Deductions Cost Ason For Adjust- As As  Addi- Deduc- Cost
code as on during the during ason 1-4- the ments on on tions  tions as on
1-4- year the years  31-3- year 31-3- 1-4- during during 31-3-
the year the year
4331 Land
4332 Building
43 3.3 Office Equipment
43.3.4 Vehicles
43.3.5 Furniture and Fixtures
4336 Electrical Appliances
43.3.7 Airconditioners
43.3.8 Computers
43.3.9 Books and Publications
43.3.10 Others, if any
Total

Previous Year

Depreciation to be charged with Straight Line Method at the rates prescribed in the Companies Act, 1956.
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Schedule I—Funds
(In rupees)
A/c Description Opcning Additions Deductions Closing
Code Balance as on durnng the during the  Balance as on
vear year
40 1 Capital Fund
40.2 Other Funds (specifs)
Total
Schedule J—Reserves
(In rupees)
A/¢c Description Opening Additions Deductions Closing
Code Balange as on during the duringthe  Balapce as on
year year
411 '
412
Total
Schedule K—Loans
(In rupees)
A/c Description Opcning Received Repayments Closing
Codc Balancc as on during the duripg the  Balance as on
year year
8.1 Government
8.2 Others (specify)
Grand Total
Schedule L—Current Liabilitics and Provisions
(in rupecs)
A/c Description Current year as on Preyipus year as on
Code
42.1 Sundry Creditors
42.2 Deposit from :
42.2.1 Contractors
42.2.2 Opcrators and Qthers
42 3 Income Received in Advance
42 4 Outstanding Expenses
42.5 Provisions
42.6 Other Liabilitics

Total
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Schedule M—Capital Work in Progress
(In rupees)
A/c Description Opening Additions Deductions Closing
Code Balance as on during the duringthe  Balance as on
year year
44 1
442
Total
Schedule N—Investments & Deposits
: (in rupees)
A/c Description Opening  Additions dur- Deductions Closing balance as on
Code balance as on ing the years atcost  Market value
31.1 Investments
31.2 Deposits
~ Total
Schedule O—Loans and Advances
(in rupees)
A/c Description Current year as on Previous year as on
Code
33.1 Advances to Employees :
33.1.1 Chairperson and Members :
33.1.1.1 For House Building
33.1.1.2 For Purchase of Conveyance
33.1.1.3 TA advance

33.1.1.4 LTC and other advance
33.1.2 Officers :
33.1.2.1 For House Building
33.1.2.2 For Purchase of Conveyance
33.1.2.3 TA advance
33.1.2.4 LTC and other advance
33.1.3 Staff:
33.1.3.1 For House Building
33.1.3.2 For Purchase of Conveyance
33.1.3.3 TA advance
33.1.3.4 LTC and other advance
332

33.3 Others (specify)

Advance to Suppliers/Contractors

Total

Schedule P—Sundry Debtors

(in rupees)

A/c Description
Code

Current year as on

Previous year as on

45.1 Secured Debtors
45.2 Unsecured Debtors
45.2.1 Upto six month old
45.2.2 More than six month old ;
45.2.2.1 Considered good
45.2.2.2 Considered doubtful

Total (x)




22 THE GAZETTE OF INDIA : EXTRAORDINARY

[ParT II—S8ic. 3(i)]

A/c Description Current ycar As on

Code

Previous ycar as on

Less :

Provision for Bad and Doubtful
Debts already made
Add/Subtract provision required
during the year

Total (y)

Total (x-y)

The provision is subtracted, Account Code 50 will appear as income in the Income and Expenditure Account

Schedule Q—Cash and Bank Balances

(in rupecs)

AJc Description Current ycar As on
Code

Previous year Ason

36.1 Balance with Schedule Banks
36 1.1 Current Account
36.1 2 Term Deposit. Account :
36 1.2.1 Short Term Deposit
36 2 CashinHand

Total

Schedule R—Other Current Assets

(in rupces)

A/c Description Current year As on
Code

Previous year As on

46.1 Claims Receivable
46.2 Security Deposits
46.3 Prepaid Expenses
46.4 TRAI Publication
46.5 Others (Specify)

Total
Schedule ‘S’
Accounts with Government
(Please refer to schedule ‘B’)
(In Rupees)
Opening Balance Amount due Amount received Closing balance

In case, in any particular year the amount paid by Government exceeds the sanction, the excess balance in the Accounts with

Government will be shown as a liability in the Balance sheet
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Additional Information

(In Rupees)
Funds received from Government and utilised during the year
Amount Received Utilisation during the year
Salary Travelling other Expenses Fixed Assets Current Assets
Allowance

Members Others Members  Others

Total
Note - Current Assets include cash in hand/bank balance/FDR/Personal
advances to members and other employees etc.

Schedule T—Accounting Policies and Notes to Accounts
Significant Accounting Policies
Accounts have been prepared on accrual basis
Provision has been made for full amount of doubtful debts

3. In case, excess of expenditure over income exceeds Capital Fund, then the excess amount may be adjusted against
other funds (A/c code 40.2) and/or reserves (A/c code 41)

Notes to Accounts
Contingent Liabilities

Joint Secretary Secretary Member Chairperson
(Finance and Accounts)
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